
CENTRAL AO1IINISTRATIV[ TRIBUNAL, 
BANGALORE BENCH. 

ORIGINAL APPLICATIOJ NOS. 517, 518,  811, 813 & ego! 1994 

TUESDAY, THE 26TH DAY OF JULY, 1994 

Shri Justice P.K. 5hyarnjndar 	... 	Vice Chairman 

Shri T.V. Ramanan 	 •,, 	Member (A) 

• 	: 	 i. Shri L. Shivalinrja, 
s/a Lingaiah, Major, 
Working as Farm Hand, 
Reeidinç near Madhu Store, 
Post Sanjeevini Naç,ar, 
Hebbal, 

I 

 

Bangalore - 560 024. 
(oA No. 517/ 1994) 

Shri I'ir-ugadas, 
s/a flannangatty, 
Ma j or, 
Working as Farm H - d, 
Re3idat of Farm Quarters, 
No. T/44/ 1, Hebbal, 

V 
	

Bangalore - 560 024. 	 ... 	Applicants 
( OA No. 510/ 1994) 

(By Advocate 11/8  V. Javahar Babi ) 

	

3. 	Shri Rejanna, 
s/c Ran caiah, 
agud about 28 yeare, 
Working as Farm Hand, 
Office or the Officer 
1nchrge, Military Farm, 
Hebbal, Bangalare-24 & 
residing at Military Farm 
Quartors, Hebbal, 
Bangalore - 24. 

/ 	( OA No. cii/ 1994) 

' 4. 	Shri D. Rangappa, 
S/c Obanna, aged about 
20 y.ire, working as Farm—Hand, 
Office of the Oft'iccr Incharge, 

Military Farm, Hebbal, 

	

i ,-'-- 	-• 	ban ga loro_24 and residing at 
Military Farm Quartoro, 

\iebba1, Bangalore - 24. 

' 	' 	 ( 

 
OA No. 813/ 1994. ) 

t_-_•• 	
•: 	-•' -. 	- 

/1 



* 	

Shri Hanumantha, 
5/0 RanQS, aced about 40 ysara, 
wor4(iflg as Farm—Hand, 
QtficB of the Of'ficer 1rcharQe, 
Military Farm,; Hebbal, 
6anc1alore-24 &, residing at 
Military Farm Quarters No.6, 

Hbbal, Bangalore-24. 	
... 	Applicents 

( OA No. 893/ 1994 ) 

(By AoCate Shri M.S. Ananda Ramu) 

Vs. 

1. 	The Union of India 
by its Secretary, 

rinietry of 	Detic8, 

NJ D1hi. 

2, The Deputy Director of 

Military Farm, 	Headquartera, 

Southern Command, Kirkee, 

pune-3. 

3. The Deputy Director Caeral, 

Military Farm, 
Army Headquarters, 

D.M.C. 	Branch, 
Now Delhi. 

4, The Assistant Director, 

Military Farm, 
Officer Inchar;ge, 
Military Farm, Hebbal, 

Bançalore24. 

5. Shri B.B. 	8isi8e, 
Assistant Diret.tor, 	Military Farm, 

orricor JncharQe, 	Military Farm, 
Rp'dt i. 

Habbal, 	DangalOre - 24. 	 ... 

( By Advocate Shri M.S. Padmarajaiah 	$oiar 

Standing Counsel ror Ctral CovezvDat). 

ORDER 

Shri Justice P.K. 	Shyamsundar, 	
Vice Chairman 

Hwjrd M/ 	V. Davahar BabJ/ Ananda Ramj for the 	pp]iCUt 

and the learned Standing Counsel. 	
M/e Javahar Bab/ Ananda Ramu 

combat the order traneterring their clitnte from Military Farm, 



Hebbal, 8galora. It is at n!ajely urged that the applicants 

'being the Farm Hands had been maliciously picked up.for unjust 

shift from their native aoll which has resulted in extreme hardship 

not Merely to them but also to their families. It is pointed out 

because the applicants were the office bearars/ member8 of a 

'union of Farm Handa consti tuted under law, the administration 

taking exception to this kInd of congregation had sought to paralise 

the applicants and their collaa.iee in the other caeaa which are 

also prasrntiy dealt with. 

2. 	We have perused the file and found that all transfer 

orders have been made. in public interest. The arç.immnt is that 
- 

the applicants are singled out in migratim to an outside terri- 

tory and that the orders sufrer from malafide bit we see no such.  

thing. We are eatiaried with the ozdsr and is not vitiated by 

U 	

malafide or any other Intention 	Under the circumstances, these 

;ilIcii the%sforo,t.tl. Thu applicants should join thit new 

places of work and aft or completing one year' a tonure in thena.w 

places of posting, the applicants may if so advised make represen— 

tat.iona 'to the departmrnt for their retransfbt'.' to Bangalote. 	U' 

that is 'done and if in view of the appropriate authority tinding 

that tho applicants' prayer ror a transfer back to Sangalore is 

justified, the authority may consider such representation in as . 
U 

-.. 	sympathetic light as possible and with all Uuings being equal 

/ 

: 	

' 



H 
ay make order ratranaferring the applicante to Banç1OrU 	In the 

meanihi1e, the applicenta will be entitled to retain the official 

quartere at BanalQre ror a period of two sontha Trom today. 	With 

thia direction, the8o applicationa which otherwiee rail shall 5tand 

dieutised. No coat8. 

- 	
- 

T.V. Rainanan) 	H 	 (P.K. Shyacnsundar) 
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